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(Iii) Supply of cylinder.;; of different 
size for nondomestic users; 

(iv} Maintenance of separate regis-
ters by distr;butors for domes-
tic and non-domestic users; 

(v) Re-aliocation of customers from 
distributors indu1ging in mal-
pr _.('~ice.., to other distributors; 

(VI) Placement of separate indents 
by di5tributors for domestic 
and nondoJl1estic ref311s; 

{VlI) Inspection by officers of oil 
companies at various levels; 

(\ Iii) 15~~!Jn.;;e of the LPG (Regula-
tion of Supply and Distribut-
tion) Order. ] 988 by the Gov-
ernment. which empowers de-
5ignated officials for entry, 
~e'iifch and seizure in cases 
where unauthorised diversion 
takes place; and 

{j,,) Introduction of Domestic Gas 
Consumer Cards in a phased 
manner; 

h) Appropnate actil)fl against the 
errin!:! LPG distributor~ in a<.-
cordanee with the Marketing 
Discipline Guidelines and 
DealershiD Agreements. 

Categorisation and l'"t'king of Drugs 

136h. SHRT MULLAPPALLY 
RAMACHA ""IDRAN' \Vi11 the Mini-
liter of PETROLEUM AND CHEMI-
CALS be pleased to state: 

(..l) whether the Government have 
"eld allV discl1c;sions with experts! 
manufac-turers on the categorisation of 
dr~lgs and pricing policy; 

'b) if so, the details thereof; 

':: w1-:ether any obiections have 
been raised to the pricing of drugs 
drugs or revision thereof; 

(d) if so, the details thereof; and 

(e) the steps taken to ensure stand-
ard quality of dru~? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OFPARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA-
K ASH MALAVIA): (a) to (d) The 
Standing Committee constituted by 
the ~partment of Chemicals and 
Petrochemicals to consider various 
issues concerning the DPCO 1987 
including Categorisation of drugs 
under different categories is being 
assisted by three Expert Groups. 
The associations of drug manufactur-
ing comp<mies had presented theit 
view points on various issues con-
cerning Pharmareutical Industries in-
cluding DPCO 19R7 and recoveries 
under Drug Price Equalisation Ac-
count (DPEA). "11 the genuine pro-
blems pointed out by these associa-
tions would be taken int() consideration 
while taking a final view in the matter. 

(e} The requisite Infor!1lation is be-
ing collected from the Ministry of 
Health and Familv Welfare and wilJ 
be laid on the Table of the House. 

Supply of Uniform~ to Indian Air-
lines Stall 

1367. SHRI V. SREENIVASA 
PRASAD: 

SHRI YUSUF BEG: 

Will the Himster of CIVIL A VIA-
TION be pleased to state: 

{a) whether it has been noticed ofter.. 
that rhe traffic ... tatI of Indian Airlines. 
do not present themse1ves with pro-
per dress due to erratic supply of their 
uniforms: 

~b) whether the issue is causing 
great disconteJlt amongst the serving 
officials more particularly in the nor-
thern region of the Indian Airlines: 

(c) whether IA has been spending 
much on this account but without any 
material change in the dress system: 
and 

(d) if so. the facts thereof and de-
tails of purchases made by the Indian 
Airlines for both winter and summer 




